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Terrorist, threat to  Journalists    in 
Punjab 

SHRI VISHWA BANDHU GUPTA 
(Delhi): Mr. Vice-Chairman Sir, I 
have to bring to the notice of this 
House a matter of grave concern. You 
are aware that the journalists in 
Punjab today are living under a great 
threat from the terrorists, Many jour- 
nalist have been shot, others are 
being threatened to close down their 
newspapers by a particular date. In 
fact, the terrorists have issued an ulti- 
matum that either you change your 
line and apologise or close your shop . 
and go. Otherwise, your whole family, 
all the people working in your organic 
sation and so on are under threat and 
the only answer for your life is death, 
for your writing we will give you 
death, Such threats have been rece- 
ived hy the editor of 'Naya Zamana' 
a daily newspaper. Similar threats had 
beer, received by Kesari', by all the 
other important dailies of Punjab, in 
the past 

Sir, I have already applied, with 
the help of my hon. friends, for a 
calling attention in this matter be- 
cause I consider this matter to be of 
great importance. You may kindly 
grant me a calling attention in this 
matter. In the meantime I am raising 
this matter as a special mention be- 
cause it is of immediate importance. 
They have threatened the howkers. 
They  have  said,  please' do not pick 

up this Naya Zamana'. If you do that, 
we will shoot you down. Similar 
threat given to the 'Punjab Kesari 
was ignored by the editors and within 
a few days the proprietor and the 
howkers were shot. Two or three of. 
their workers were shot. The people 
in the press and the journalists in 
Punab are practically living in a 
siege. They have to operate from 
kilas. They have got sand bags out- 
side their Houses. But the journalists 
are capable of taking care of this posi- 
tion. They have sacrificed and they 
are willing to sacrifice. 

If the terrorists succeeded in this 
move, It is not going to end there. It 
Will come to Delhi to those newspapers 
which are being published here but 
distributed in Punjab. After all we 
are one country and everything is 
done that way. I am sure, the Govern- 
ment will not allow the terrorists to 
succeed as far as this matter is con- 
cerned. 

My other point is, it is true that 
security has been provided at the 
main distribution centres by the Pun 
jab Government, but the main ques- 
tion is, how to provide security to a 
hawker who is going to distribute 
these papers to each individual house? 
This matter must engage the attention 
of the Punjab Government, especially 
the hon. Governor and the Police Com- 
missioner. Some methodology will 
have to be' worked out so that this 
matter of terror and a new way of - 
curbing the freedom of the presg is 
stopped.     ' 

Now; I am sure this threat will be 
extended. I have talked to many 
journalists in Punjab. They say that 
this is not going to end here and the 
people in Delhi, especially the hon. 
Members of this House must take cog- 
nizance of this matter and try to nip 
the evil in the bud, try to see that 
a lasting and a good solution is found 
to the security problem of the news- 
paper men in Punjab. 
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SHRIMATI VEENA VERMA: 
(Madhya Pradesh): I associate myself 
with this special mention. 

 

SHRI SUKOMAL SEN (West Ben- 
gal); Sir, it is a very important mat- 
ter. The newspaper hawkers are being 
attacked, the newspapers are being 
stopped. Government should come 
out, with a statement on how to pro- 
tect the freedom, of the press. How can 
they run? He has raised a very serious 
issue. 

DR. G. VIJAYA MOHAN REDDY 
(Andhra Pradesh): It is ony to black 
out-the news from punjab. Govern- 
ment should act. 

THE VICE-CHAIRMAN (SHRI JA- 
GESH DESAI): Yes, it is a very ser- 
ious matter. 

DR. G. VIJAYA MOHAN REDDY: 
Government should act. 

THE VICE-CHAIRMAN (SHRI JA- 
GESH DESAI); So many Members 
have raised this point. I think, after 
this Special Mention, the Chairman 
can decide. 

SHRI BHASKAR ANNAJI MASOD- 
KAR (Maharashtra): The most dis- 
turbing aspect of it is that it is a hand- 
written note in which the threat ia 
held out. And yet we have not been 
able to trace the hand-writing. It is a 
most disturbing situation. 

THE VICE-CHAIRMAN (SHRI JA- 
GESH DESAI); It is a very serious 
matter. There is no doubt about that. 
It is an attack on the freedom of the 
press.  

 

THE VICE-CHAIRMAN (SHRI JA- 
GESH DESAI); I think the entire 
House is One on this issue. Shri Cha- 
turanan Mishra. 

Need for the Government to get Im- 
pleaded in a case in Calcutta    High 

Court against a Dutch 

 

. SHRI VISHWA BANDHU GUPTA:
Kindly permit a Calling Attention. 




